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Gazette of India dated the 3rd 
January, 1981. 

(xxxi) The Export of Steel Wire 
Rope (Quality Control and Inspec-
tion) Amendment Rules, 1980, pub-
lished in Notification No. S.D. 40 
in Gazette of India dated the 3rd 
.January, 1981. 

(xxxii) The Export of storage 
Batteries (Quality Control and In-
cpection) Amendment Rules 1980, 
published in Notification No. S.O. 
41 in Gazette of India dated the 
3rd January, 1981. 

(xxxiii) The Export of Trans-
mission Line Towers (Quality Con-
trol and Inspection) Amendment 
Rules. 1980. published in Notifica-
tion No. S.D. 42 in Gazette of India 
dated the 3rd January, 1981. 

(xxxiv) The Export of Valves 
{Quality Control and Inspection) 
Amendment Rules, 1980, published 
in Notification No. S.D. 43 in 
Gazette of India dated 3rd Jan-
uary, 1981. 

(xxxv) The Export of Water 
Coolers (Quality Control and Ins-
pection) Amendment Rules 1980. 
published in Notification ~  S.D. 
44 in Gazette of India dated the 
3rd January, 1981. 

(xxxvi) The Export of Welding 
Electrodes (Quality Control and 
Inspection) Amendment Rules, 
1980 published in Notification No. 
S.D. 45 in Gazette (If India dated 
Srd January. 1981. 

(xxxvii) The Export of Steel 
Wire Strands (Quality Control and 
Inspection) Amendment Rules, 
1980, published in Notification No. 
S.O. 46 in Gazette of India dated 
the 3rd January 1981. 

(XXXViii) The Export of PVC 
Leather Cloth  (Inspection) Rules, 
1981 published in Noti1lcation No. 
S.D. 49 in Gazette of India dated 
the 3rd January, 1981. 

(xxxix) The Export of Ultra-
marine Blue (Quality Control and 

Inspection) Rules, 1981 published 
in Notification No. S.O ~ in 
Gazette Of India dated the 10th 
January, 1981. [Placed in Libra",. 
See No. LT-1828/81.l 

I .. fflUAL REPORT AND REVIEW OF ALL-
biDIA HANDL,OOM FABRICS MASKETING 

CO-oPERATIVE SOCIETY LTD., BOMBAY 

FOR 1979-80, OF PROCESSED FOODS Ex-
pORT PRoMOTION CoUNCIL, NEW DEuu 
FOR 1978-79 AND ANNUAL REPoRT OF 
CENTRAL SILK BOARD, BOMBAY FOR 

1979-80 

SRRI KHURSHEED ALAM KHAN: 
I beg to lay: 

(2) (i) A copy of the Annual Re-
port (Hindi and English versions) of 
the All-India Handloom Fabrics 
Marketing Cooperative Society Li-
mited, Bombay, for the year 1979-80 
along with Audited Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by Govern-
ment on the working of the All-India 
Handloom Fabrics Mat:keting Coope-
rative SOCiety Limited, Bombay for 
the year 1979180. [PZa.ced' in 
Library. See No. LT-1829/81 J. 

(3) (i) A copy of the Annual 
Report (Hindi and English ver-
sions) of the Processed Foods 
Export Promotion Council, Now 
Delhi, for the year 1978-79 along 
with Audited Accounts. 

(ii) A copy of the Review 
(Hindi and English versions) by 
the Government on the working (,f 
the Processed Foods Export Pro-
motion Council, Nev: Delhi, for the 
year 1978-79. 

[Placed in Librar'lJ. See No. LT-
1830/81.] 

«4) A statement (Hindi and 
English versions) showing reasons 
tor delay in laying the papers men-
otioned at (3) above. [Placed in 
Library. See No. LT-1830/81.] 

(5) A Copy of the Annual Re-
port (Hindi and English versions) 
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of the Central Silk Board, Bom-
bay, for the the year 1979-80 under 
section 12A of the Central Silk 
Board Act, 1948. [Placed In 
Library. See No. LT-1831/Sl.] 

ANNUAL REPoRT AND REVIEW OF INDIAN 
INSTITlJTE OF PuBLIC ADMINISTRATION, 
FOR 1979-80, AMENDMENTS TO RESERVE 
BANK OF INDIA GUARANTEE FUND 
RilGUL.t.TIONS. ANNUAL REPORT ETC. OF 
NEW INDIA ASSURANCE Co., LTD., 
BOMBAY AND NOTIFICATIONs UNDER 
HOTEL RECEIPTS TAX RULES AND !N-

COME.TAX ACT. 

THE DEPUTY MINISTER IN THE 
MINISTR.Y OF FINANCE (SHRI 
MAGANBHAI BAROT): I beg to 
lay on the Table:_ 

,(1) (i) A copy of the Annual 
Report (Hindi and English ver-
sions) of the Indian Institute of 
Public Administration, New Delhi, 
fOr the year 1979-80 along with 
Audited Accounts. 

(jj) A copy of the Review (Hindi 
and English versions) by the Gov-
ernment on the working of the 
Indian Institute of Public Adminis-
,tratjon, New Delhi, for the year 
1979-80. [Placed in Library. See 
No. LT-1832/81.J 

(2) A copy of the Amendments 
(Hindi and English versions) to 
the Reserve Bank of India 
Guarantee Fund Regulations, under 
sub-section (4) of section 58 of the 
RE'serVe Bank of India, Act, 1934. 
[Placed in Library. See No. I,T-

1833/81.] 

(3) A COpy of the Annual Re-
port (Hindi"· versions) of the New 
India Assurance Company Limited, 
Bombay, for the year ended 31st 
December, 1979 along with the 
Audited Accounts aDd the com-
ments of the Comptroller and 
--------------

Auditor General thereon, under-
sub-section (1) of section 619A of 
the Companies Act, 1956. [Placed 
tnLibra,1"II. See No. LT-1834/81.J 

(4) A copy of the Hote1.Receipts 
Tax Rules, 1981 (Hindi and English 
versions) published in Notification 
No. S.O. 81 (E) in Gazette of India 
dated the 31st January, 1981, under 
sub-section (4) of section 34 of the-
Hotel-Receipts Tax Act, 1980. 
[Placed in Library. See No. LT-
1835/81.] 

(5) A COpy of the Income-Tax 
(Amdnement) Rules, 1981 (Hindi 

and English versions) published in 
Notification No. S.O. 46(E) in 
Gazette of India dated the 22nd 
January" 1981, under section 296 
of the Income-tax Act, 1961. 
[Placed in Library. See No. LT-

1836/81.] 

NOTIFICATIONS UNDER CUSTOMS ACT, AND' 
UNDER CENTRAL EXCISES AND SALT ACT 

Al"D CENTRAL EXCISE RULES 

(SHRI MAGANBHAI SAROT: 11 
beg aiso to lay: 

(6) A copy each of the following 
Notification (Hindi and English ver-
sions) under section 159 of the 
Customs Act, 1962:-

(i) G.S.R. 52 (E) and 53 (E) 
published in Gazette of India 
dated the 9th February, 1981 
together with an exPlanatory 
memorandum regarding excep-
tiOn to capital goods, raW" 
materials and components when 
imported into India for the pur-
pose of manufacture of articles 
for export from ,the whole of 
basic, auxiliary and additional 
duties of customs. 

(ii) G.S.R. 57 (E) pUblished in 
Gazette of India dated 10th 
February. 1981 together with an 

• • Hindi version of the Review and the English versions of the 
Review and Repotrt were laid on the Table on the 22nd December,. 
1980; 


